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NATIONAL COMPANY LAW APPELLATE TRIBUNAL   

Chennai Bench   

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.   

   
      F.No. 012-170/NCLAT/CHN BEN/2026                            Dated: 16th Sept 2026 

 

N O T I C E   
 

           Please take notice that the following matters of Chennai Bench to be listed on 

21.09.2026 will not be taken up on that day. The next date of hearing in the matters 

is 08.10.2026 

 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 166/2024 
For Exemption 

IA No. 440/2024 

Rythm Jain 

Vs 
Atlantic Spinning 

and Weaving Mills 

Ltd. Rep by its 

Liquidator, Sujata 

Chattopadhyay 
WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

2.  Comp App (AT) (CH) 

(Ins) No. 177/2024 

For Exemption 

IA No. 484/2024 

Rythm Jain 

Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 

Rep by its 

Liquidator, Sujata 
Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

3.  Comp App (AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning 

and Weaving Mills 

Ltd Rep. by its 

Liquidator Sujata 
Chattopadhyay 

Vs 

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 

Manufacturer Co & 3 

Ors. 
WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

4.  Comp App (AT) (CH) 

(Ins) No. 252/2024 

Atlantic Spinning 

and Weaving Mills 

Ltd. Rep by its 

Liquidator, Sujata 

Chattopadhyay 
Vs 

Rythm Jain & 2 Ors 

WITH 

Mr. VV Sivakumar  
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5.  Comp App (AT) (CH) 

(Ins) No. 103/2025 

For Exemption 
IA No. 283 & 

284/2025 

For Stay 

IA No. 285/2025 

Sansar Investment 

&Finance Company 

Pvt Ltd 
Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 

Through its 

Liquidator Sujata 
Chattopadhyay 

& 2 Ors. 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar- 

R1 

6.  Comp App (AT) (CH) 

(Ins) No. 104/2025 

For Exemption 

IA No. 286 & 
289/2025 

For Stay 

IA No. 287/2025 

For Additional docs 

IA No. 288/2025 
 

Rythm Jain & Anr. 

Vs 

Atlantic Spinning 

and Weaving Mills 
Ltd & 2 Ors 

Mr. Ankur Goel Mr. VV Sivakumar- 

R1 

7.  Comp App (AT) (CH) 
(Ins) No. 415/2026 

 

Atlantic Spinning and 
Weaving Mills Ltd  

Rep by its Liquidator, 

Sujata Chattopadhyay 

Vs 

Garg Industries &     

6 Ors 

 

Mr. VV Sivakumar  

                                                                                             By order of Hon’ble Member (Judicial)    

                                                                                                                                                   Chennai Bench   
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